L HILL-ROM INDIA PRIVATE LIMITED (Under Vo

Nume of Corporate Debtor: HILL-ROM INDIA PRIVATE LIMITED;
Date of Commencement: 10.06.2026;
List of Claimant as on: 29.07.2026

List of Operational Creditors (Other than Workmen, Employees and Government Dues)
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Emoloyees’ Provident Fund Partially
1. Organi)slation* 10.07.20261,02,62,736/- 2,38,394/- - NO - 79.30% (1,00,24,342/ - - - Admitted
Pers ecti\}e Consultants B Whole
2. Privalie Limited 30.06.2026| 62,245/- 62,245/- NO 20.70% amount is
it i admitted
Total 1,02,62,736/- 3,00,639/- 1,00,24,342/ | |

Based on the records presently available and verification carried out, an amount of approximately

*Note: The Employees' Provident Fund Organisation (EPFO) has lodged a claim of ¥1,02,62,736/-.
22,38,394/- has been found to be genuine and has been admitted. The balance amount of the claim is disputed and is subject to adjudication in the pending proceedings. Accordingly, the disputed
12l order and completion of

portion i.e. Z 1,00,24,342/- shall be treated as a contingent liability until the outcome of the proceedings is declared. Further action shall be taken based on the fin

verification.
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